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Pr"-e lIIfiIIister's visit to 8haDtbdketan 

+ 
'95. SHRI SRADHAKAR SUPAKER: 

SHRlMATI TARA SAPRE: 
SHRI ONKAR LAL BERWA: 
SHRI NIHAL SINGH: 

Will the Minister of HOME AFFA-
IRS be pleased to state: 

(a) whether during the Prime Mi-
nister's visit to Shantiniketan on 24-
12-1967, there was an explosion of '3. 
bomb at the time of convocation ot 
Vishwabharati ; 

(h) the details of the cmquiry made; 
and 

(e) whelher the culprit nas been 
arrested and sent up for tl'rat! 

THE MINISTER OF HOME AFFA-
IRS (SHRI Y .. B. CHAVAN): (a) 
Yes, Sir. 

(b) anlll (c). The information -is be-
ing collected from the State Govern-
ment and will be laid on the Table 
of the Hou!!E. 

SHRl SRADHAKAR SUPAKAR: 
Sir, two serious incidents involving the 
security of the person of cur Prime 
Minister have occurred in the course 
of one year. May I know whether 
the security arrangemnets with res-
pect to the present Prime Minister are 
as good as in the case of the previous 
Prime Minister? 

SHRl y. B. CHAVAN: There is 
no doubt about it. The security of 
the Pl'!me Minister is -,ery important. 

SHRI RANGA: Why taking such 
a long time, so many week:;, to collect 
the information? 

SHRI SRADHAKAll SlJPAKAR: 
There is OIl growing tendency of ex-
pressing the anger against a particu-
lar political Party by means of physi-
cal vio'ence and physical threats 
'3.gainst the leaders of tllat political 
Party. What stepS at the political 
level is the Home Minister going to 
take to meet such a situation? 

3154(ai) L.S.-2. 

SHRI Y. B. CHAVAN: Well, Sir, 
the cult of violence seems to be some-
what on the increase in recent weeks 
and in recent months and the only 
politica' action that I can take is to 
make an appeal to all the leade:-s of 
political thoughts to see that it is pr0-
perly controlled. 

SHRI S. M. BANERJEE: ~  he 
make an 'appeal to ~ 100Hz" not to 
plant these bombs? They are doing 
it. 
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SHRI Y. B. CHAVAN: We have 
no evidence to prove that foreign ele-
ments are involved in these things. 

SHRI KRISHNA KUMAR CHA'l'-
TERJl: We are 1nformed that quite 
a large number of the police force 
were on duty on that day '3t tllat place 
and that a large number of police c.f!i-
cer were also on the alert. How is it 
that the bomb was thrown with such 
a large contingent of the police force 
being there and working there? 

The hon. Minister h'3.s stated that he 
is collecting information. Does he not 
feel that there is delay, there must be 
some reasons for it and that a ~  

investigation is not beinl( carried on? 
That is our impression. 
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SHRI Y. B. CHAVAN: cannot 
say beCause more details of the en-
quiry are not with me. But I find that 
a case under sees. 307, 326 and 12tl-B, 
IPC and under sec. 5 of the Indian Ex-
p'osives Act was registered and in 
this connection 8 students wt!re ar-
rested. That means investigation is 

~  ~  cert1.ir.ly SOlr.e ~ Eon 
was taken immediately. 

SH1lI S. M. BANERJEE: Though I 
am very sorry for the incident, I 
would like to know from the hon. 
Minister whether he ~ made any 
ellllWry with his own apparatus, that 
is, of the central ~  that in 
regard to the bomb which exploded 
in Lal Bazar in Calcutta. the bomb 
which exploded in Speaker Bijoy Ba-
nerjee's hoUSe in Calcutta .... 

Mll. SPEAKER: About other 
bombs, separate quesbons may be 
tabled. 

SHRl S. M. BANERlEE: .... and the 
bomb whi-:h recently exploded in 
Sbllittiniketan, there is Ii feel :ing in 
WftIt Bengal these were being done 
either by the CIA agents or by the 
police in order to defame a poEtical 
party or parties' Has he made any 
saeh enquiry? 

SHRI Y. B. CHAV AN: As far as 
this incident is concerned, I have no 
information to show that a foreign 
element was involVed in it. I think 
thb would be trying mereiy to divert 
attention on the ~ elements so 
as to cover the indigenous violent 
elements. 

SHRl S. M. BANERJEE: What 
about the police? 

1iIR. SPEAItER: Shrimtlti LlIksluni-
kanthamma. 

11ft"-;(f) ~ ~  ""T. iII"!lm 1 ~ .. 
SHRI HEM BARUA: On a point of 
order. Yesterday you 1ISke4 the boo. 
lady Member not to SPeak. in Hindi 
bat to speak in Te!ugu. It is in the 
proceedmgs. 

MR. SPE:'I.KER: J ~ ~ ,'-,:ec-
tion. She can speak in any language. 

SHRr HEM BARUA: This shows 
that you are allergic to Him!!. 

MR. SPEAKER: Everybody may 
I!xperiment with his or ~  knowle<lge 
Ilf any language here. I c:mnot ~  
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hlR. SPEAKER: 1 haVe no ebjecl.ion. 
Let there be no mistake about it. 
Anybody can speak in any lanlUage. 
I am allowing even ~  and 
Kannada. 
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MR. SPEAKER: No, no. 

SHRI NAMBIAR: But nobody 
should slaughter the language. This 
is nothing but slaughterini the Jan-
guage. 

~~~ 1 ~~ 

~ ~ ~ ~  

SHRI ANBAZHAG.'\N: The hon. 
Member wanted the DMK members 
to speak in Tamil becaUllt it II abeir 
~  language. On the .-me arcu-
ment, let the bon. Member also speak 
in Telugu which iB her regional lan-
guage. 

MR. SPEAKER: I CafWOt compel 
B.flybody to speak in a particular 1 .... -
guage. 
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SHRI NAMBIAR: But theIe must 
be some language in it. 

SHRI MANOHARAN: You are not 
~  to attribute motives. Do' not 
atwibute motives to anybody. 
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SHRI Y. B. CHAVAN: I answered 
"this question, and our point of view 
ir. this matter is that it is very diffi-
cUlt to draw up a scheme tor aU na-
tional leaders, but for those who 
ask for it, it can be thought out. 

WRITTEN ANSWERS TO QUKSTION 

Speeches of SIaeIkh AIMIaIIaIt 

·96. SHRI YASHPAL SINGH: 
SHRI MADHU LIMAYE: 
SHRI T. D. RAMABADRAN: 
SHRI MAYAVAN: 
SHRI N. ANBHUCHE7..HIAN: 
SHRI E. K. NAYANAR: 
SHRI S. C. SAMANTA: 
SHRI  SHRI CHAND GOEL: 
DR. RANEN SEN: 
SHRI SmVA CHANDRA JHA: 
SHRI S. KUNDU: 
SHRI B. K. DASCHOW-
DHURY: 
SHRI RAM. CHARAN: 
SHRI RAGHUVIR SINGH 

SHRASTRI: 
SHRI itANw AR LAL GUPTA: 
SHRI R. S. VlDYARTHI: 
SHRI RAM GOPAL SHAL-
WALE: 

SHRI N. S. SHARMA: 
SBRI HARDAYAL DEVGUN: 
SHRI Y. S. KUSHWAH: 
SHRI G. C. DIXIT: 

Will the Minister of HO.ME 
AFFAIRS be pleased to state: 

(a) whether it is a fact that Sheikh 
Abdullah bas made several speeches 
in the cOUIltry recenUy which are 
agaiDSt the CO\lIlU"y's interest; and 

(b) if so, the action taken in the 
matter? 

THE MINISTER OJ!' HOME AF-
'FAIRS (SHRI Y. B. CHAVAN): (a) 
and (b). While Government consider 
some of the speeehes made by Sheikh 
Abdullah to be misconceived and 
objectionable, they have not consi-

dered any action in respect of those 
speeches advisable. 

ItasbJIIIr Chief lOIdster's sun-at _ 

...... s Status 

.wz. SHRI PBEIi CHAND VERMA: 
Will the MiDister of HOKE AFFAIRS 
be pleased to state: 

(a) whether Government's atten-

tion has been drawn to the news-
paper reports &(:COrding to which the 
Chief Minister of Xashm.ir is reported 
to have said that the "quantum of 
accession of Kashmir" was negoti-
able: 

(b) if so, whether the Kashmir 
Ctief MiDister has been asked to 
clarify the imPliaations of this state-
ment; 

(c) whether the Central Govern-
ment have given e;ny indication of 
any change of the present status of 
Kashmir to the Chief Minister; and 

(d) if so, the pmposals under the 
consideration of the Central Govern-
ment? 

THE MINISTER OF HOME AF-
FAIRS (SHRI Y. B. CHAVAN): (a) 
ancJ (b). Government have seen the 
reports in the Press to this effect. On 




